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CENTRAL ADMDISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHL
QA NO. 958/2004
This the 5% day of September, 2606

HON'BLE MR. JUSTICE M. AKHAN, VICE CHAIRMAN (J)
HONBLE MR. N.D.DAYAL, MERMBER {A)

Mahaveer Prasad

8/o Sh. Phool Singh

Yectional Engineer/Microwaves
DR Office,

Wew Delhi.

{Mone)
Versus
Union of India through
General Manager,
Northern Railway,
Baroda House,

New Delhi.

{None)

ORDER (CRAL}

By Hon’ble Mr. Justice M.AKhan, Vice Chairman (J}

It is a second call and now af 3.40 p.m. yet nobody has appeared for the applicant.
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1t seems that applicant is not interested in pursuing this case. QA s dismissed in defanlt.

(N.DDAYAL ) i ) : ( M.A KHAN)

Member (A) ) Viee Chairman (J)
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